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17*00 bn .
CLOSURE OF TEA GARDENS IN 

ASSAM

Mr. Deputy-Speaker: The House
will now take up Half-an-hour discus
sion regarding the closure of tea gar
dens in Assam.

Dr. Ram Subhag Singh (Sasaram): 
This half-an-hour discussion has been 
raised due to the inadequate and 
unsatisfactory reply given by the hon. 
Deputy Minister in reply to Question 
No. 1025 on the 18th March, 1958. The 
question specifically asked was whe
ther Government will make any efforts 
to save those gardens from closing so 
that the labourers employed In them 
may not starve consequent to the

closure of those gardens and th* reply 
given was that details wtt» - bei&g 
ascertained. The hon. Deputy Minister 
further admitted that six tea gardens 
were on the point of dosing, and 
according to the information of tho 
Government of Assam, which had. 
been furnished to the Central Govern
ment, about 1,598 workers were likely 
to be thrown out of their Jobs. He 
further admitted that these gardens 
were going to be closed because of* 
lack of finance, mismanagement and 
lack of replantation and so on.

I think that it is a very serious mat
ter when mismanagement exists in our 
tea gardens because the plantation 
industry is one of the biggest organis
ed industry in India, which employs 
over one million workers, who are 
primarily agricultural workers and on 
whom depend about five million other 
persons. About Rs. 75 crores have 
been invested in this industry and it 
has made over three million acres of 
land accessible which were previously 
inaccessible. There are about eight 
lakh acres of land on which tea is 
grown and that land is such where 
nothing else can be grown. Besides, 
due to this tea plantation industry, 
some help is also given to the plywood 
and transport industry and these two 
industries also employ a large number 
of workers. . If those workers are 
allowed to be thrown out of work in 
that way, a serious situation will be 
created not only in Assam and in 
South India, where those workers air 
employed, but in other parts of the 
country also because in Assam this 
industry comes to about 49 per cent, 
in West Bengal to about 25 per cent, 
and to about 26 per cent in other 
parts of the country, particularly in 
South India. It will create a situation 
in that way particularly in Assam.

According to the information, which 
was supplied here on the 18th March, 
already two gardens have been closed 
and that information was supplied by 
the Government of Assam to the Gov
ernment of India about six months aga 
Over two thousand workers became
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(Or. Ram Subbag Singh] 
unemployed about six months ago and 
the Government of Assam arranged 
test relief work for than. Latex* on, 
that work was also withdrawn. Sot 
those workers, about two thousand of 
them, and their families are virtually 
starving. There is information—I do 
not know whether that information is 
correct or not, but I have learnt on 
reliable authority—that some ot them 
are facing actual starvation condition.

Besides, there are other 80 gardens 
which are on the verge of closure. My 
point is that when there was a lack of 
finance, the Government ought to have 
known that. When there was mis
management, they should have known 
that also. When there was 'ack of 
replantation and that was not known 
to the Government then there is some
thing seriously wrong in the source 
which gives information to the Gov
ernment of India, because this industry 
earns about Rs. 100 crores of foreign 
exchange and it also gives revenue in 
other ways, for instance, agricultural 
income-tax and other taxes to the 
State Governments which come to 
about Rs. 1 crore and about Rs. 5} 
crores to the Government of India in 
the shape of duties, cesses and other 
things. In that way, if we allow closure 
of these gardens or if we allow mis
management and lack of re-plantation 
in them, not only will the workers be 
thrown out of their jobs, but the 
Government will be losing a great 
portion of their revenue.

This is happening because 64 per 
ccnt. of the gardens are owned by 
foreigners, particularly the British 
people. Due to various circumstances, 
especially the high duty, these people 
are shifting their capital perhaps to 
East Africa where there is no duty. I 
do not say that there should not be 
any duty. On common tea, wc charge 
the same duty as on quality tea Com
mon tea is grown in 65 per cent, of the 
tea gardens. The remaining tea is 
quality tea. Most of the quality tea 
gardens are owned by the foreigners. 
Cost of production per pound is about 
Its. 1-8-0 for this common tea and 
Its. 1-10-0 for quality tea. The sale

price is Rs. 1-6-0 for common tea and 
Rs. 1-10*0 for quality tea. This dis
parity is allowed by the Government 
This also comes in the way of proper 
management of the tea gardens.

What I want is this. If there is such 
a good industry in the country in 
which so many workers have been 
employed, and if you allow them to be 
closed, not only will these workers be 
thrown out of their jobs, but they will 
create difficult conditions in the areas 
they come from. Most of the workers 
come from eastern U.P., Bihar and 
Madhya Pradesh including Orissa. 
These are scarcity-stricken areas. Most 
of them have settled in the tea plan
tations. They are in wretched condi
tions no doubt. This dawn of freedom 
has not improved their conditions any 
further. During the pre-Independence 
period, they were living in terrible 
conditions. They were beaten also and 
very cruelly treated by the tea garden 
owners.. At that time, they were having 
security of their work because that 
industry was not suffering on account 
of lack of re-plantation, etc. But, now 
due to lack of re-plantation they are 
going to be thrown out of their jobs. 
They will not only create political 
problems there in Assam and in other 
parts of the country where they will 
go, but they will bring degeneration 
to our society. Our idea is to open up 
new opportunities for employment for 
our population. But, we are not look
ing after our gardens properly. There
fore, we ourselves are creating unem
ployment in our plantation industry.

There is the Tea Board. They are 
having good sources of revenue 
They send their delegations to foreign 
countries to promote our tea export 
and they do good propaganda, I 
believe, in America, etc. But, they do 
not care for increasing our production 
here in the country. The net result 
is that 40 per cent of our gardens bave 
become superannuated. This informa
tion is also known to the Government 
and the Planning Commission tor a 
long time.. But, they have not so zar
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taken any steps to see that something 
is done for re-plantation of these tea 
gardens. For re-plantation work they 
charge a cess, but I want that some 
portion of that cess should be utilised 
for replanting new bushes. You may 
allot some money straightaway to 
those people or to your own agency 
there, because the life of one tea gar
den is about 40 years, and if we do 
not replant, that garden will become 
superannuated. Today their percent
age is 40. After some time it will 
become 50 or 80 per cent, and the 
percentage will go on increasing day 
by day. Therefore, I want some legis
lation should be enacted.

The Government of Assam pointed 
out this fact to the Government of 
India about six months ago, and the 
Labour Minister went there, lie  call
ed a meeting and discussed the prob
lems. They wanted that something 
should be done by the Government of 
India, but so far nothing has been 
done. They also wanted that they 
should be authorised to legislate for 
taking over such gardens as were not 
properly managed, but they ha?e not 
been authorised to make that legisla
tion. For that purpose, it is necessary 
that the Tea Board should be directed 
to see that it devotes some of its 
energy for properly maintaining those 
tea gardens and doing something for 
replanting now bushes. The Govern
ment of Assam should be authorised 
to legislate so that they may give 
directives to such tea gardens which 
are not being properly looked after 
and if any one violates them, then the 
State Government should be authoris
ed to take over those gardens and pro
perly manage them.

Here, the Labour Ministry and so 
many other Ministries are involved. 
They should have moved in the matter 
long ago, but thus far they have not 
moved. Therefore, I request the Gov
ernment to direct the Tea Board to 
devote some of its funds for replanta
tion work and I also request the Gov
ernment to authorise the Sate Gov
ernment to legislate on the subject.

Pending that legislation, the Gcram- 
ment of India should do something to  
that* all the capital which has bean 
invested in the tea industry by foreign 
people and their profits may not go to 
East Africa, because now those foreign 
owners—I do not say all the foreign 
owners, but most of them—are not 
interested in properly managing the 
tea gardens or properly replanting 
them, and they are shifting their capi- 
tal from here to East Africa where 
they are opening up new plantations. 
Because they are finding good ground 
there, they are doing it. Therefore, I 
request our Government to see that all 
facilities are given and proper care Is 
taken so that this industry which is one 
of the biggest in India is properly 
managed, so that it may give employ
ment to 15 lakhs of our people on 
whom so many others also depend.

Mr. Deputy-Speaker; Shri Tantia. 
He may put a question or two.

1514 hrs.

Shri Bameshwar Taatia (Sikar): 
My hon. friend Dr. Ram Subhag Singh 
has mentioned most of the points 
about tea.. I want to add something 
to that

The tea industry just now is one of 
the foremost industries of India, bring
ing the biggest amount of foreign 
exchange, but unfortunately in the 
years after freedom the Europeans who 
own 85 per cent, of the tea trade have 
been shifting their business to East 
Africa. Although it is just now only 7 
crores of lbs. there against 84 crores of 
lbs. of our tea production, it is increas
ing there slowly. The reason for this 
is, as Dr. Ram Subhag Singh has said, 
that there is no tea export duty there 
at all in East Africa, while we have 
got a duty of six annas per lbs. here. 
Unfortunately, the export duty is the 
same on the best tea and the very 

-commonest tea, though there is a 
difference of Rs. 5 to Rs. 8 even per 
lb. in the price between the grades.

This industry was started before 70 
Tsars with labour imported from
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tSfari Rameshwar Tantia],
Paiamu, Ranchi and Dtunka. They 
left their houses and went to Assam 
at *  time when it was said that the 
people who went there did not return 
because the water there was oily, 
there was black fever and all that. 
Now, it may be a question of the 
closure of only six tea gardens. But 
if this continues to be the position, 
then it will become a case of the 
closure of sixty tea gardens, because 
the gardens which are situated in 
Cachar, Dooars and Tarai etc. cannot 
face competition with East Africa. 
The tea industry is not only confined 
to India but also elsewhere. India 
produces 64 crores lbs. while Ceylon 
produces 38 crores lbs. Africa pro
duces 7 crores lbs., Japan produces 
13 crores lbs. and so on. So, 
there is competition from most of 
the countries. In other countries 
where they have to face com
petition, there is some relief 
given; they give some subsidy to the 
exports. But on the contrary, in our 
country, the duty is so uneconomic 
that if it continues like that then 
within a period of ten years we shall 
be facing a situation when the'exports 
will go down very much. In 1953-54. 
we exported 46 crores lbs., in 1954-55 
we exported 46 crores lbs. but in 1955- 
56 we exported only 40 crores lb. And 
the value went down from Rs. 148 
crores to Rs. 109 crores. So, our 
Ministry should see that this 
important industry where 9,70,000 
workers arc employed, where Rs. 41 
crores are paid as wages to them 
every year, and where Government 
get Rs. 5 crores by way of internal 
duty and Rs. 15 crores by way of 
export duty does not go down.

There is another important point 
which I would like to mention, and 
that is in regard to the common tea. 
It is sold at Rs. 1-8-0. But the con
sumers do not get any tea below Rs 
8 a lb., because there is a profit o f Rs 
1-8-0 or Rs. 1-4-0 which goes to the 
Blenders. There are only two Arms 
In India who control most of the 
internal tea markets and they are the 
Brooke Bonds and the Liptons. So, 
something smut be dona In this

regard, and some relief should be 
given to the small traders and 
blenders so that other people also 
could come into the trade, and the 
consumers can get tea at a reasonable 
price.

Mr. Depnty-Speaker: Now, Shri
Hem Raj. He may just ask a ques
tion. No speeches ran be made now.

Shri S. M. Banerjee: But Shri 
Rameshwar Tantia made a speech.

Mr. Depnty-Speaker: Shri
Rameshwar Tantia had given notice, 
while others have not. Moreover, he 
was the supporter of the request for 
the discussion.

«fl (*T«T*TJ :

A  i t  atm *
«j«Frr f  1 3 *r  f o r  %% h t t t *  
anrsr A «rr f r  Vrr s f c  
t j l i - T O  e te fts n f | , *FT #  srnfpf 
SF5 f t  f  I A  ’STTjRTT j  %

ftrcrfrtf qfr fa  J H f m  
t o t  f f r 'r  1 « t r t  5ftr A  <nrrar
A firerc; nrr t i  w & i  i ,  9 Ste'f

t s f n is r *  n*ft <tt sfrr 3 *  v  « n r  
$ §r «r* w * r  f e r r  t o t  f o  f a f i e  

«r*r | 1 <nrw

<ft* ^ 4  ffi/R f i ,  ^
1f fs  iiH  £ r nrife A  <r?r f  
v  |  1 A  jt?
<jgfTT !?n??n jj fa  A

A--*-? ?.\ firfa *? ! w t  * *  r #

Shri Kasliwal (Kotah): I just want 
to ask the Minister why he should not 
examine the question of workers’ 
participation in the management of 
these tea gardens which have either 
closed down or are threatening to 
close down.
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Shri Dwartkanatk T itu i (Cachar): 
I Just want one minute to speak. 
I  ■*,nT1 give a concrete example of 
mismanagement There are three 
closed gardens in my constituency.

Shri 8. M. Banerjee (Kanpur): 
Which is the hon. Member’s consti
tuency?

Shri Dwarlkanath Tewarl: Cachar. 
There are three gardens there, which 
have been closed down for the iast 
ten months. As to why they closed 
down, I shall just give you an inner 
picture.

Mr. Deputy-Speaker: That picture 
may take too long.

Shri Dwarlkanath Tewarl: I shall 
take only two minutes and not more 
than that.

Mr. Deputy-Speaker: The hon.
Member has doubled his time now.

Shri Dwarlkanath Tewarl: In the
tea gardens, the crop is hypothecated. 
On hypothecation, the management 
takes money from the banks. The 
closed tea gardens at 5anthalia and 
Chencorri drew about Rs. 1*60 lakhs 
and Rs. 1*65 lakhs respectively from 
the bank, and they spent this Rs. S 
lakhs odd in the. stock exchange. 
They never paid it to the workers 
there. So, it is not a question of lack 
of finance. Finance is there from the 
bank. These are good gardens and 
there are also bad gardens. But still 
the money went in the stock exchange. 
In the stock exchange, they tired to 
corner some big assets, and they had 
failed.

So it is not only the lack of finance 
but also something else, speculative 
interests, that are there. I think that 
the Government of India should look 
into this matter.

Shri Fanigrahi (Puri): Have those 
States where the tea gardens are 
closing asked for financial aid from 
the Centre to manage them? Will 
.the Central Government provide such 
financial assistance?

Shri s .  M. jlw a flw r  Jfey I  know 
from the hon. Minister whether Gov
ernment would, in the large interest 
of the employees and the country, like 
to nationalise those tea gardens which 
have been dosed due to financial 
difficulties or mismanagement?

r«o (sfapftr) :

I

Mr. Deputy-Speaker: Then the
House shall have to sit longer.

Sardar A. S. Saigml: We may sit for
five or ten minutes more. It does not 
matter.

Mr. Deputy-Speaker: I am told that 
the half-hour limit cannot be exceed
ed.

fWmC Wo ftro ffJRH : im  *TTPT 
ir? | afr sr%̂ r ^rfr

^  ST 5PT 7T*T
w  f, ?

Shri JShagavati (Darrang): May I 
know if it is not a fact that in the 
Hapjan tea estate in the Lakhimpur 
district of Assam, 42,500 lbs. of 
graded tea and 3,376 lbs. of loose tea 
worth more than Rs. 1 lakh were 
lying in the factory undespatched 
against the total dues of nearly 
Rs. 20,000 payable to the workers?

The Minister of Commerce (Shri 
Kanango): It is right and proper that 
the House should take cognisance of 
any possible distress, and the dis
cussion is an example of such con
cern. But I beg to submit that the 
problem is not as serious as it is 
envisaged.

We have 6500 and odd estates in 
India covering an acreage of nearly 
7 million, out of which, only 6 gm^iwin 
have closed down for a short time. 
It is quite possible that among this 
large number of estates, there will
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(Shri Kenungo]. 
be good, bad and indifferent manage-, 
xnenta and it ia certainly not alarm- 
big that 6 estates have closed down. 
Taking the industry as a whole, as 
against a production of 3,83,000 and 
odd lbs. in 1833, we have come up to
6,44,000 and odd lbs. in 1954, and pro
duction is keeping up the increase. 
Therefore, on the whole the tea in
dustry is healthy.

The reasons which the hon. Member 
who sponsored the discussion advanc
ed to take care of the situation were 
lack of finance, mismanagement and 
the question of replantation. I will 
take the last first. Replantation is 
not such a problem as it is made out 
to be. It is a fact that a. tea bush is a 
wasting asset Normally, the 
life of a tea plant is taken as 
60 years. But there are plants, as 
recorded by the Plantation Enquiry 
Commission, which at the age of over
80 give very good crop. It all depends 
upon the management, agricultural 
management and agronomical care of 
the estates. There are estates where 
plants of less than 30 years age aiso 
do not give good yields. It is not 
necessarily due to lack of attention 
but also due to climatic factors, soil 
fertility and various other factors. 
Out of a total of 7 million acres, the 
Plantation Enquiry Commission had 
computed that about 21,000 acres had 
been replanted. But there is a little 
confusion about it which we are 
trying to check up because the Com
mission has taken into account only 
one form of replanting. In this House 
we have made mention that there are 
three forms of replanting and infilling 
is the most common form. Judging 
infilling, I think, the volume of 
replantation is much more than has 
been recorded by the Commission In 
their report. But, we are checking on 
that

In another debate in this House. 
I mentioned that we are fully 
cognisant of the recommendations of 
the Commission and that is why we 
are trying to organise a Directorate at 
Development where we will have 
technical personnel who will be able

to check on the good husbanding of 
the tea estates and offer advice. Alter 
that we have to get the right 
personnel over there for we will have 
to put in regulatory action, it neces
sary. Regulatory action is necessary 
because of various factors.

I am not going into the question ot 
repatriation of capital from the tea 
industry in India to other countries. 
Wc have not got the full facts before 
us today. It is a fact that new areas 
in Africa are growing tea and are in 
the market and we have to face com
petition. How much of it is repatriated 
capital from India and how much is 
fresh investment from other sources 
is not known yet We will try to get 
that information. But, whatever it 
is, the problem is that we have to 
face keener and keener competition 
and I think we are in a position to 
hold on.

One of the arguments advanced was 
that the incidence of excise duty is a 
handicap to our competitive capacity 
in the world market. I would only 
mention the announcement of Shri 
Morarji Desai during the course of the 
debate on the Demands of this Minis
try in which he said that the problem 
of adjustments of duty on common 
tea is under the active consideration 
of Government. We are fully apprised 
of it and we are taking care of it

But, apart from the duty aspect of 
it, the question of finance is also 
being tackled. We had a conference 
last year with the tea interests in 
Calcutta and with the financing banks 
and others and we are trying to 
evolve a certain procedure by 
which finance could be made avail
able through the State Finance Cor
porations etc. The matter is still 
under discussion. As I have said 
earlier, the problem of closure is not 
likely to be as acute as is being 
anticipated. (Interruptions.)

In a huge industry with 6500 and 
odd units, it «rill always be possible 
to find a few closing down for the 
time being or changing hands and all 
that sort ot thing. On the whole, I 
think, when the Tea Board is fully
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equipped with its technical personnel 
--the Directorate ot Development— 
■ad when toe marketing conditions 
are also improved, for which the Tea 
Board ia constantly on the alert, there 
will be no question of anticipating any 
large-scale closures or unemployment.

Mr. P f  ty-tgeafcgr: The Houat 
now stands adjourned to meet at 11 
a j l  tomorrow.
17'M hea.

The Lok Sabha then adjourned till 
Eleven of the Clock on Friday, the 
11th April, 1958.




